
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 
 

INTERLOCUTORY APPLICATION NO.165 OF 2024 

IN 

REVIEW APPLICATION No. 9/2024 

IN  

EXECUTION APPLICATION NO. 29 OF 2021 
 

  

In the matter of: - 
 

Veterans Forum for Transparency in Public Life     Applicant 
  

                                                                            

Vs. 

Chapra Nagar Nigam & Ors.                  Respondents   

 

Index 

S. No. Particulars Pages 

1.  Reply affidavit for and on behalf of Central Pollution Control 

Board (CPCB) to the application for condonation of delay.  

  

 

Filed by: - RAJKUMAR 

(Counsel for the CPCB) 

E. No. –D/1024/2001 

Chamber No. 444, Saket Court, New Delhi- 110017 

Mob: - 9810007606 

Mail: advrajkumar@gmail.com   

 

Place: New Delhi 

Dated: 19.11.2024 
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